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24",). SHRI S. M. SOLANKI: Will 
the Minilter of LAW AND SOCIAL 
WELFARE be pleased to Itate : 

(al whether freeahlps are allQwed to the 
Scheduled Caste studenll I!udyill. in arab, 
sixth aad seventh cianCi ia the Secondary 
Schools io all the States of ladla ; and 

(hi if so, the reasoas tbe OovernlDeot 
of Oujarat have not adopted this .. heIDI? 

THE MINISTF.R OF STATE IN THE 
MINI~TRY OF LAW IN THE DEPART­
MFNT OF SOCIAL WELFARE (DR. 
SHRIMATI PHULRENU GUHAI : (a) No, 
Sir. 

(bl In Ouj.rat, education 10 free for lhe 
children of all communities from IIrst to 
seventh OIandard in schools run by Pancha­
yal. or local bodies. Scheduled CUle Itudell" 
studying In V. VI and VII "tnndard, In 
other schools also are ali,lble for freeshlps 
subject to certala condition •. 
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2470. SHRI VISWANATHA 
MENON: 

SHRI E. K. NAYANAR : 
SHRIMATI SUSEELA 

GOPALAN: 
SHRI P. P. ESTHOSE ; 

Will the Minuter of RAILWAYS "­
pleased to stale : 

(.1 whether Go¥ernlllellt propou to 
.tout-Ie the railway line from I!makulam to 
Alwaye : 

(b) if 10, wben Ibe cOD.tructlon work Is 
like)" to be "afled ; and 

(e) whea Ihe work Is liltely 10 be 
comrle1ed 7 

THE MINISTER OF RAILWAYS (DR, 
RAM SUBHAG SINOHI: (a) Y., IIr, 

('" DuM, 1969-70. 
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